| TEM NO. 1 COURT NO. 14 SECTI ON XVI A
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRLMP. NO. 1091 OF 2014 TRANSFER PETITION (CRL.) NO(s). 44 OF 2011
C.B. I Petitioner(s)
VERSUS
DAHYAJI GOBARJI VANZARA & ORS Respondent ( s)
(Wth appln(s) for directions and office report)

Date: 03/02/2014 This Petition was called on for hearing today.

CORAM : HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI
HON BLE MR JUSTI CE MADAN B. LOKUR

For Petitioner(s) M . Subranoni um Prasad, Adv.

M. Rajat Khattry, Adv.

M. Maheen. N. Pradhan, Adv.
For Respondent (s) M. R C Kohli, Adv.

Ms. Garinma Prashad , Adv

M. S. Udaya Kumar Sagar, Adv.

Ms. Bi na Madhavan, Adv.

Ms. Praseena E. Joseph, Adv.

M . Shi vendra Si ngh, Adv.

for MS. Lawer’'S Knit & Co., Adv
M. Vidya Dhar Gaur , Adv

M. Tushar Mehra, Adv.
Ms. Hemanti ka Wahi , Adv

M. Merusagar Sanantaray , Adv
M. Mikul Kumar , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

| ssue notice returnable in four weeks.

[ Gul shan Kumar Arora] [ Suneet Mahaj an]
Court Master Court Master



